| OEEICE OF THEngINCIPA BISTRICT & SEBSE HQOs) DE
3966 ‘
No. 3 ?H" /Genl /MISC /Cnrculat;on/2024 . Dated, Delh»th% B LBZ&

CIRCULAR |

"Sub:- Regardmg NALSA Vacany Circular io. cwculate amongst the Staff member of Delhl

District Courts, Delhi
Jﬁ\

A Ietter bearmg No 3176/B dated 14/06/2024 alongw1th its enc|ousers recenved from Sh. Rajeév
Kumar Yadav, Under aecretary/H.O 0. Natlonal Legal Service Authonty, B- Block Grouncl Floor,
_Addmonai Buudmg Complex Supreme Court of India, New Delhl 11@001 on the abovenoted

subject may- kmdly be downioaded fmm ”che fomlal Websrce i.e.

l_nformatlon toz

Al the Ld. Principal Blstrier & Sassions Judiges, Delh/New: Delhi (éxcept Central-

UJW District)(Copy éttathed forready ré@én‘cé‘)
’ 2. The Ld. Pr incipal Judge, Family Courts {HQs), Dwarka courts, Delhi.
- 3. AlrtheLd-Juditial Gfﬁcers posted in- Central-Dlstrlct Tis Hazari Gourts Delhn

4. All the sr. AO(J)/ AO(J)/ Braheh m—Charges of all the brariches in Central District, Tis -
Hazari Courts, Delhi, with request to ‘download the same from official website of
De}hi District Courts.

5. PS.told. Prmcxpal District & Sessuons Judges (HQs), Delhl for mformation




OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

630~ 2012Y
No’’ /Genl./West/THC/Circulation/2024 Dated 24) )2y

CIRCULAR

Sub:- Regarding NALSA Vacancy Circular to circulate amongst the Staff members of
Delhi District Courts, Delhi.

Forwarded copy of Circular No. 37460-37660/Genl./Misc./Circulation/2024 Dated
20.06.2024 along with its enclosures, on the subject cited above, of Ms. Ravinder Bedi, Officer
Incharge, General Branch, Central District/Distict Judge (Commercial Court), Tis Hazari Courts,

Delhi for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers, West District, Tis Hazari Courts, Delhi with the request to
kindly bring it in the notice of the staff members under their kind control.

2. All the Branch Incharges, West District, Tis Hazari Courts, Delhi with the request to
kindly bring it in the notice of the staff members of their Branches.

\/f. The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for

uploading the same on Centralized Website as well as on the Website of West District.

4. PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi. | |

5. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for uploading
the same on LAYERS.

(Dharmender Singh)
Principal District & Sessions Judge (Officiating),
West District, Tis Hazari Courts, Delhi

Enclosure:- As above.




